
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM NruO RNUruNCHNL PRADESH)

From

To,

Sub:

Ref:-

Madam,

Earned leave.

Your letter No. DJV8428/2024 Dated O5.t7.2O24.

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Sharmila Bhuyan,
District and Sessions Judge,
Lakhimpur, North Lakhimpur

No. HC.ur-119t ll /o t(6 IA

Dated Guwahati the November, 2024

Yours faithfully,

s4-
REGTSTRAR rurcrr-ANcE)

with reference to the above, I am directed to inform you that you have beengranted 1'_(eighteen) days.earned teive ,t rtinjiro, o',tt.2,24 to 22.11.2024(suffixing 23.tt.2024 and 24.11].a24), along *id--;Lilo" teave permission, with theofficial vehicte, at own cosg. from th" ;;;;;-'os.rr.zozc ti, the morning of
?5:l!129?! and your speciar casuar r""ru Ji-nal iancetted. The next senior most

i:lffi:[::t 
available at the station *ill 

'.erain 
in'.nlrs" or yo* court anJ-odcJ'aurins

M mo o.HC.VII- ltgt 200 llal (q - to8/ g A, da
Copy to:

1. The Principal Accountant General (A&E), Assam, Guwahati, for information.

/:2r: :: \:.teave 
apptication is prescribed format is enctosed herewith).

W tne project Manager, Gauhati High Court.

/<-6 (rt(r^4
REGISTRAR (VIGII.ANCE) 
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